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to Questions 54

Transfer of KVS Employees in
relaxation of transfer Guidelines

*579. SHRI MISA R. GANESAN:

SHRI SUNDER SINGH
BHANDARI:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT toe pleased to state:

(a) what are the details of employees of
Kendriya Vidyalaya Sangathan and Kendriya
Vidyalaya category, Vidyalaya-wise who have
been transferredlposted on promotionlre-eruitment
during the 1993-94 session in relaxation of
provisions of KVS Transfer Guidelines at the
instance of (i) the Chairman and (ii) Commis-
sioner; and

(b) the reasons/conditions that warranted such
transfer/posting in each case?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI ARJUN SINGH): (a)
Transfers in Kendriya Vidyalaya Sangathan in
1993-94 have been in accordance with its transfer
guidelines. The transfers made on the orders of the
Chairman and Commissioner, Kendriya Vidyalaya
Sangathan are covered under the transfer
guidelines.

(b) Does not arise.



